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To,
The Registrar (General),
National Green Tribunal
Principal bench
New Delhi
No: 822/G/OA-511/2023 Date: 26.10.2023

Subject: Action Taken Report in compliance of order dated 21.08.2023
passed by Hon’ble NGT in OA No 511/2023 titled by Priyank
Bharati Versus State of Uttar Pradesh & Ors.

Sir,
In the above noted case Hon’ble Tribunal was pleased to pass the
following direction-

... “8. The Committee is directed to visit the place and submit the
factual and action taken report with records within six weeks. The
State PCB will be the nodal agency for coordination and logistic
support. The Committee will provide factual status on notification and
demarcation of river Budhi Ganga and accordingly identifying the
extent of encroachments and application of River Ganga
(Rejuvenation, Protection and Management) Authorities Order 2016,
The Committee may further furnish status of discharge of sewage and
other waste in river Budhi Ganga before its joining to river Ganga
nearly Garhmukteshwar.”

In compliance of the above said order, the factual and action taken
report is attached herewith.

With regards,
Enclosure: Action Taken Report. Yours faithfully,
fltedee
(Bhuvan Prakash Yadav)
Regional Officer

UPPCB, Meerut
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e 35. Vide order dated 22.08.2019 in Original Application 200/2014, dealing with the pollution of
river Ganga, the Tribunal issued directions and laid down coercive measures to be taken for discharge

of untreated sewage in river Ganga:-
...... All the authorities have to be stringent and depict zero tolerance to the pollution of River

Ganga. Wherever STPs are not operating, immediate bioremediation and/or phyto-
remediation may be undertaken if feasible. To avoid procedural delay of tender processes,
etc. specifications and norms for undertaking such activities may be specified in consultation
with the CPCB as was earlier directed in our order dated 29.11.2018....

17. Wherever the work has not commenced, it is necessary that no untreated sewage is
discharged into the River Ganga. Bioremediation and/or phytoremediation or any other
remediation measures may start as an interim measure positively from 01.11.2019, failing
which the State may be liable to pay compensation of Rs. 5 Lakhs per month per drain to be

deposited with the CPCB.
37. Vide the order dated 11.09.2019, in Original Application No. 06/2012, dealing with river Yamuna,

the Tribunal observed as follows:
........ ..Projects of setting up and upgradation of STPs including setting up of interceptors,

layi'n'é of sewerage line network etc. have to bé completed withir strict timelines. Pending
such action, immediate bioremediation and/or phytoremediation or any other alternative
remediation measure may be undertaken as an Interim measure, Pollution of river or water
bodies is a criminal offence which needs to be checked by setting up ETPs/CETPi/STPs .......
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Court No. - 6

Case :- WRIT - C No. - 75305 of 2010
Petitioner :- Smt. Jyoti Vishwas & Others
Respondent :- State Of U.P. & Others

Petitioner Counsel :- R.B. Singh
Respondent Counsel :- C.S.C.

Hon'ble Vil Nath.J
Heard the learned counsel for the petitioners,

The argument advanced on behalf of the petitioners is that the cancellation
proceedings were barred by Section 198(6) of the U.P.Z.A. & L.R. Act.

Admit.
Issue notice.

Till further orders of this Court the effect and operation of the impugned order
dated 10.11.2010, passed by the respondent no.2 shall remain stayed.

Order Date :- 23.12.2010
pk
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